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are b oas worked out and will be incorpo- 
latcd in the Eighth Plan document.

VISIT OF STUDY TEAM OF PLAN- 
NINO COMMISSION TO EASTERN 

UTTAR PRADESH

240. SHRI RAJNATH SONKAR SHAS- 
TRI : Will the Minister oi PLANNING 
AND PROGRAMME IMPl EMENTA- 
TION be pleased to state :

(it) whether the attention of the Go* 
vemment has been drawn to the news item 
captioned “Government team to visit eas-
tern Uttar Pradesh" appearing in tbe Hin-
dustan Times dated October 8, 1990;

(b) whether an> study tcion of thv 
Planning Commission visited the eastern 
districts of U.P ;

(c) if so, the details of the districts 
vistcd by the team;

(d) the outcome of the visit; and

(e) the action taken on tbe recommen-
dations made by the team ?

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION 
(SHRI H. R. BHARDWAJ) : ix) Yes, 
Sir, We have seen the news items.

(b) to (c) No team from Planning 
Commission hus visited eastern Utuir 
Pradesh in the recent past.

EXPANSION OF PETROCHEMICALS 
INDUSTRY IN RAJASTHAN

241. SHRIMATI VASUNDHRA RAJE : 
Will the PRIME MINISTER be pleased
to state '

(a) whether there is a proposal for the 
expansion and development of petroche-
micals industry in Rajasthan;

(b) if so, the steps taken In that direc-
tion so far;

(c) whether any new -tratcgv has been 
proposed to be adopted for the current 
financial year; and

(d) if so, the details thereof ?
2602 LSS/9t—6.

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND 
FERTILIZERS (DR. CHINTZ MOHAN):
(a) to (d) Applications for industrial 
licence for the manufacture of various 
petiochemicals, including those of pro-
jects proposed to be located in Rajasthan, 
arc received from time to time. These are 
examined and decided upon on techuo- 
cconomic considerations in line witu exis-
ting policies, as a continuous process.
[Translation]

NEWS CAPTIONED “HOTLINEON KA 
JAMKAR DURUPYOG HUA"

242 SHRI HAR1 KEWAL PRASAD : 
Will the Minister of INFORMATION 
AND BROADCASriNG be phased to
state •

(a) whcthe-i attention of the Govern-
ment has been drawn to the news item 
captioned "Doordarshan Mahanidesbak Ki 
Androom Kahani” (2) “Hotlineon ka 
Jamkar Durupyog Hua” in the 'Daily 
Jap ran’ dated June 28, 1991;

(b) if .so, the reaction of the Govern-
ment thereto; and

(c) the steps the Government have
taken so far in this regard ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROAIDQASTINO (KUMAR1 GIRJJA
VYAS) : (a) Yes, Sir.

fb) and (c) The matter has been exa-
mined carefully. The reports have, bow- 
evei. been found to be incorrect.
[Enettvft]

rvYCI ONE AND FLOOD WARNING 
SYSTEM

243. SHRI ASHOK ANANDRAO DES- 
MUKH : Will tbe PRIME MINISTER, be 
pleased to state :

(a) (he details of the system which 
gives warning for coming of cyclone and 
tloods 3-4 days in advance; and

(b) whether there is any proposal to 
improve the system and If so, the details
thereof ?
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THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS (SHRI 
MATI MARGARET ALWA) : (a) The
India Meteorological Department (IMD) 
is the nodal agency for providing cyclone 
warnings in India. Cyclone wrrnings are 
provided by IMD's six Cyclone Warmny 
Centres (Calcutta, Bhubaneshwar, Visha- 
khapatnam, Madias, Bombay and Ahme- 
dzibad) by monitoring the movement ot 
the cyclones with the help of conventional 
observations, high pow:i c\clone (.election 
Radars INSAT Satellite and then fore 
casting the pith and intensity of c\clones 
The cyclone warnings are provided in tw< 
stages. In the first stage, a “Cyclone Alert" 
is issued 48 hours in advance of lommen 
cement of adverse wea'her ,-lonp t’ic 
coast. In the second stage, a ’ Cyclone 
Warning” is issued 24 hours in ndvanu 
of the Cyclone’s anticipated landfall The 
Ports are warned bv me^ns of a Spccidi 
Port warning service

Flood warnings are provided by the 
Central Water Commission (CWC) ol tl»* 
Ministry of Water Resources ihiough .• 
network of 157 flood forecasting stations 
•on various interstate rivers of the countiv 
Warning time al the existing station* 
varies from Station to Station between <> 
hours and 36 hburs.

(b) Yes, Sir.

Meteorological Observational net u oik 
especially in the coastal areas, is bein<: 
strenpthened and the INSAT based Dis.i«. 
fer Warning Syslem (DWS) netwoik at 
present available on Andhra Pradesh and 
Tamilnadu Coasts is being expanded

FOREIGN EXCHANGE CRUNC H JN 
PUBLIC SECTOR UNDERTAKINGS

$44 SHRI M V C'HANl'kASHF
KHARA MURTHV

SHRI V. SREENIV<\SA PRASAD

Will the PRIME MINISTER be pleased 
to state :

(a) whether a number of Central Pub* 
lie Sector Undertakings are in trouble on

account of non-availability of foreign ex-
change,

<b) »f so. the details thereof;

U) whether the said Public Sectoi 
I ndcrtakings may not get foreign supplies 
due to foreign exchange crunch; to meet 
the contractual obligations; and

(d) if so, the remedial steps the Go-
vernment propose to take in this regard9

THE MINISTER OF JTATE IN THE 
MINISTRY OF INDUSTRY (SHRI PK 
THUNGON) ; (a) to (d) Information is 
being collected and will be laid on the 
Table ot the Houhc.

MANUFACTURE Ob NARCOTIC 
FORMULATIONS

245. SHRI PRAKASH BAPU VASANT- 
RAO PATIL : Will ihe PRIME MINIS-
TER be pleased to state

ta) whether the Government propose 
to allow the manufacture of narcotic for-
mulations used for anaesthetic purpose in 
order to save a huge amount ot foreign 
exchange, and

(b) if so, the time by when a final de-
cision in this regard is likely to be taken 7

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FER-
TILIZERS (DR. CHINTA MOHAN) :

(a) and (b) As .aid when such a request 
is received il will be considcied on merits 
and subject to compliance of the provi-
sions of various Acts like >he Industnes 
(Development and Regulation) Act, 1951, 
Drugs and Cosmetics Ac*. i940, Narcotic 
and Psychotropic Substances Act, 1985 ctc.

CORRUPTION AND CRIMINAL 
CHARGES AGAINST PUBLIC 

SERVANTS

246. SHRI V. SREENIV ASA PRASAD: 
SHRI M. V. CHANDRASHE-

KARA MURTHY .
Will the PRIME MINISTER be pleased

io  state :

(a) whethei the Central Bureau q£ in-
vestigation has booked a number of public


